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Conduct of Elections Rules, 1961
(Statutory Rules and Order)
FORM 21D
(See rule 64)
(For use in Election to fill a casual vacancy when seat is contested)

Declaration of the result of Election under section 66 of the Representation of the
People Act, 1951.

Election to the Legislative Assembly of Bihar from 54-Kishanganj Assembly
Constituency.

In pursuance of the provisions contained in section 66 of the Representation of the
People Act, 1951, read with rule 64 of the Conduct of Elections Rules, 1961, I declare that
Sri Qamrul Hoda, At-Teusa (Balichukka), P.O.-Teusa, P.S.+District- Kishanganj,
Bihar [sponsored by All India Majlis-E-Ittehadul Muslimeen] has been duly elected to
fill the vacancy cause in that house by the resignation of Dr. Mohammad Jawaid.

Place : Kishanganj (Sd)-Illegible,
Date : 24.10.2019 Returning Officer,
54-Kishanganj Assembly Constituency.
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Conduct of Elections Rules, 1961
(Statutory Rules and Order)
FORM 21D
(See rule 64)
(For use in Election to fill a casual vacancy when seat is contested)

Declaration of the result of Election under section 66 of the Representation of the
People Act, 1951.

Election to the Legislative Assembly of Bihar from 76-Simri Bakhtiarpur
Assembly Constituency.

In pursuance of the provisions contained in section 66 of the Representation of the
People Act, 1951, read with rule 64 of the Conduct of Elections Rules, 1961, I declare that
Sri Zafar Alam, At- Lachhaminiya, Post- Paharpur, Thana-Salkhua, Dist.- Saharsa
[sponsored by Rashtriya Janata Dal] has been duly elected to fill the vacancy cause in that
house by the resignation of Sri Dinesh Chandra Yadav.

Place : Saharsa
Date : 24.10.2019 (Sd)-Illegible,
Returning Officer,
76-Simri Bakhtiarpur Assembly Constituency.
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Conduct of Elections Rules, 1961
(Statutory Rules and Order)
FORM 21D
(See rule 64)
(For use in Election to fill a casual vacancy when seat is contested)

Declaration of the result of Election under section 66 of the Representation of the
People Act, 1951.

Election to the Legislative Assembly of Bihar from 109-Daraunda Assembly
Constituency.

In pursuance of the provisions contained in section 66 of the Representation of the
People Act, 1951, read with rule 64 of the Conduct of Elections Rules, 1961, I declare that
Sri Karnjeet Singh Alias Vyas Singh, Mo. Fatepur, Ward No.- 33, P.S. Siwan Nagar,
Dist.- Siwan [sponsored by Independent] has been duly elected to fill the vacancy cause in
that house by the resignation of Smt. Kavita Singh.

Place : Siwan
Date : 24.10.2019 (Sd)-Illegible,
Returning Officer,
109-Daraunda Assembly Constituency.
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Conduct of Elections Rules, 1961
(Statutory Rules and Order)
FORM 21D
(See rule 64)
(For use in Election to fill a casual vacancy when seat is contested)

Declaration of the result of Election under section 66 of the Representation of the
People Act, 1951.

Election to the Legislative Assembly of Bihar from 158-Nathnagar Assembly
Constituency.

In pursuance of the provisions contained in section 66 of the Representation of
the People Act, 1951, read with rule 64 of the Conduct of Elections Rules, 1961, I declare
that Sri Lakshmikant Mandal, Village- Biharipur, PO- Bhatoria, Dist.- Bhagalpur-
812006 [sponsored by Janata Dal (United)] has been duly elected to fill the vacancy cause
in that house by the resignation of Sri Ajay Kumar Mandal.

Place : Bhagalpur
Date : 24.10.2019 (Sd)-Illegible,
Returning Officer,
158-Nathnagar Assembly Constituency.
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Conduct of Elections Rules, 1961
(Statutory Rules and Order)
FORM 21D
(See rule 64)
(For use in Election to fill a casual vacancy when seat is contested)

Declaration of the result of Election under section 66 of the Representation of the
People Act, 1951.

Election to the Legislative Assembly of Bihar from 163-Belhar Assembly
Constituency.

In pursuance of the provisions contained in section 66 of the Representation of the
People Act, 1951, read with rule 64 of the Conduct of Elections Rules, 1961, I declare that
Sri Ramdeo Yadav, Village- Dhanjorva, Post- Jhikuliya, Thana- Belhar, District-
Banka [sponsored by Rashtriya Janata Dal] has been duly elected to fill the vacancy cause
in that house by the resignation of Sri Giridhari Yadav.

Place : Banka
Date : 24.10.2019 (Sd)-Illegible,
Returning Officer,
163-Belhar Assembly Constituency,
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